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The Goa, aman-and Diu-trigation tAmendment) Bill, 1975
BN, 33 21975)
‘BILL

| to amend the Goa, Daman and Diu Imgwtwn Act
- 1978, .

“Be it enacted’ by the: Eeg':sha'itme Assem‘bly of iGoa,

Daman and Diu in the Twenty-sixth Year of the
Republic of Indxa ag follows: —

1. Short .title and. oommencememt — (1) ’]Ihls Act
may be called the Goa, Daman a.nd “Diu” Irrigation
" (Amemdment) :Aet, 1975. ,

(218 ‘shall xcome into force at once.

- 2. Amemdment,of section 98. — Inssection 98 of the
Goa, Daman and Diu Irrigation Act, 1973 (18 of
1973), for the figures and words “17th November,
1964”, the figures and words “11th November, 1954”
shall be substituted.

5



—_0
Statement of Objects and Reasons

The Bill seeks to cure a mistake which has, inad-
vertently creeped into the Goa, Daman and Diu Irri-
gation Act, 1973. In section 98 of the ‘Act the date
of the Leg1slat1ve Diploma No. 1562 has been printed =

" ag 11th November, 1964 instead of 11th November -

1954. The BLll seeks« to cure this defect o

. Financial Memorandum '
No financial m]phca,uons are mvolved in this Bﬂl

Panaji, AKS. t’JsGAoNKAR’
10th March, 1975. ' Minister for Agriculture

Assembly Hall Secretary to the .

Panaji, : Legislative A bly
13th: March, 1975. _ of Goa, Daman and Diu
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(Annexure to Bill No. 3 of |975)

The Goa, Daman and DIU lrngahon (Amendment) Bill, 1975
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The Goa, Daman ar‘nd Diu Iganié-aﬁon Act, 1973 -

{Act No. 18 of 1973)

98. Repeal — The Diploma Leg‘islative No, 1562 of 11th
November, 1964 is h»ereby repealed

Assembly Hall, o M. M. NAIK

Pa.na,ji Secretary to the Legislative
. ~Assembly of Goa, Da.man
~ 13th March, 1975 - ) a.nd Diu -



